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Dy. No. 14/16/298

To set-up Recharge Bores

SH. LAKSHMAN NAPA (Ratia):

Will the Chief Minister be pleased to state:-

whether it is a fact that the water accumulates in the low lying area of Ratia
Assembly constituency during the rainy days; and

whether there is any proposal under consideration of the Government to set-up
recharge bores for the utilization of the said accumulated water for the irrigation of
agriculture land; if so, the time by which the said recharge bores are likely to be

set-up?

Sh. Manohar Lal, Chief Minister, Haryana

a) Yes, Sir

b) Yes, Sir. There is proposal for constructing 40 No. recharge borewells in
villages of Ratia Assembly Constituency for which Administrative Approval
amounting to Rs. 213.75 Lakhs stands accorded by the Govt. The work is

likely to start by 01.11.2023 and will be completed upto 30.06.2024.
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